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E CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI

I

O.A./T.A. Nn. 390 198 6

Ajudhia Nath Dhingra . Applicant(s)

Versus

U.O.T.
_ Respondents)

Orders

Petitioner in person.

The claim of the petitioner is barredj as not only ^ fcz
.Court but even the Supreme Court had rejected the ease.
This petition does not lie and is accordingly rejected.
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